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BEFORE THE NATIONAL GREEN TRIBUNAL

w N ZONE BEN NE

IN THE MATTER OF:-

RAVINDRA KUBER WALAWADE weeeess APPLICANT

e V/S
PADMABHUSHAN VASANTDADA PATIL

GCVERNMENT HOSPITAL AND OTHERS e RESPONDENT

AFFIDAVIT IN REPLY/OBJECTIONS FILED ON BEHALF OF

i
{
i
= ORIGINAL APPLICATION NO. 90 OF 2023
’ RESPONDENT NO. 1 AS PER ORDER DATED 08/11/2024 IS AS UNDER-

|, Dr. Sandeep Bapuso Satpute, aged 48 years occupation -
Government Service working as Assistant Professor, Department of
Biochemistry, Government Medical College Miraj having my office at

Pandharpur Road Miraj District Sangli — 410410,

| am filing this affidavit on behalf of the Respondent No. 1 (Dean,
Padmabhushan Vasantdada Patil Government Hospital Sangli), do hereby
solemnly affirm state as under: | am working as Assistant Professor,
Department of Biochemistry, Government Medical College Miraj w.e.f. April
2003 | am well conversed with the facts and circumstances of the case as

well as the record of the case lying in my office, | am filling this Affidavit

R
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only with a limited purpose of bringing on record true facts of the case as

under.

The Hospital at present is having 390 beds and MPCB Sangli is
insisting on setting up a STP/ETP plant in the hospital. Since
establishment Respondent No. 1 is taking care that the functioning of
hospital should not be hazardous to society or anybody and following
the directions of Indian Medical Association and Government.
Initially management of collecting biomedical wastes and discharge
of untreated water was governed by Indian Medical Association of
Miraj Bench and all the Hospitals and Medical practitioners were
following it. It was under the name “Biomedical Waste Management,
IMA, Miraj. It was under the valid authorization of Maharashtra
Pollution Control Board. Thereafter Biomedical waste was managed
and collected by Kokan Care Enterprises since 01/12/2010 to
26/06/2017. Since then M/s. Surya Central Treatment Facility which
is authorised common biomedical waste treatment facility within
Sangli District and providing biomedical waste management services
to Hospitals and clinics. Thereafter M/s. Sons House which is

providing housekeeping, sanitary and waste management services to

9__--&'-
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hospitals and health care facilities participated in tender process and

appointed to collect the entire medical waste and to handover it to

M/S. Surya Central Treatment Facility. That due care is meticulously

followed by Respondent no.1 as per the rules laid down by MPCB

|

{

|

E

!

I

\

|

‘ and Bio-Medical Waste Management Rules,2016. As, it all was going

l . properly MPCB never complained till filing of present original
application. Hence Respondent no. 1 cannot be held solely
responsible for the same.

2. The original application is regarding the non-compliance in

pursuance of warning notice dated 14.10.2022. Hence compensation

! calculated against the previous period is illegal, barred by law of

| limitation, improper, incorrect, not as per prayer and not as per

I € principles of natural justice. The determination of compensation is
improper and not admitted to present respondent.

' 3. | say and submit that the application for Consent for authorization

was submitted to Maharashtra Pollution Control Board vide number

MPCB-consent-0000227461 dated 01.12.2024 to obtain (enclosed as

Annexure R-1):

% =l
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a) Consent to establish/operate/renewal of consent under section 25

and 26 of the Water (Prevention and control of pollution) Act 1974 as
amended;

b) Consent to establish/ operate/renewal of consent under section
21 of the Air (Prevention and control of pollution) Act 1981 as
amended;

c) Authnrizatinﬁ! renewal of authorization under Biomedical Waste
Management Rules 2016 as amended. Hazardous waste (M & TM)
Rules 2016, in connection with my/our/existing/proposed activity

from the premises.

| say and submit that PV. P. Government Hospital Sangli is registered
with M/S Surya Centre Treatment Facility Private Limited Sangli for
management of biomedical waste in accordance with the provision
of biomedical waste management Rules 2016 as amended and in
compliance with the provisions CPCB guidelines up to 31.03.2025
(enclosed as Annexure R-2).

| say and submit that the propos al to establish ETP, STP and
underground drainage system was submitted to the Maharashtra

Jeevan Pradhikaran Sangli and they had a survey of the hospital and

30—
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provided a gross budget letter no. 1973/2024 dated 02.12.2024
stating approximate cost to establish ETP, STP and underground
drainage system would be about @ 9 crore (in words rupees nine

crore). The letter is annexed as Annexure R-3.

6. The proposal to establish ETP, STP and underground drainage system

shall be submitted to the Commissioner, Medical Education and

Research for administrative approval. Once administrative approval

and budget is received, the work to establish ETP, STP and

underground drainage would be started at the earliest.

At present, the waste water from hospital is discharged to STP plant

of Sangli Miraj Kupwad Municipal Corporation which is operating at

Hanuman Nagar Sangli. The capacity of said STP is 22 MLD of water
per day.

Therefore, it is prayed that kind consideration should be given to
above mentioned points. The hospital is a Teaching Government
hospital established under Government Medical College Mira
District Sangli. The hospital treats thousands of needy and poor
patients free of charge. So, kind consideration should be given to the

hospital. It is humbly submitted that the proposed fine

1
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(Environmental Damage Compensation and additional environmental

damage compensation) imposed on the hospital should be waived-

off. This is humble submission.
Solemnly affirmed on the day .\.6., December 2024.

Identified by

/“’ES// For and on behalf of Respondent No. 1
& S5 Brelume

£ (s
\m*
(Dr. San apu;: pute)

Assistant Professor, Dept. of Bio-chemistry
Government Medical College and Hospital Miraj

Solemniy affirned before me o
S0 Sanelesp. Befluro SeTye
who is identified before nie by

—shr.. g P2 faaebme-
‘Nhom | personallv Known
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VERIFICATION

I, Dr. Sandeep Bapuso Satpute, aged 48 years, occupation -
Government Service working as Assistant Professor, Department of

Biochemistry, Government Medical College Miraj having my office at
Pandharpur Road Miraj District Sangli — 410410 do hereby state on solemn
affirmation what is stated in the forgoing affidavit in reply to my own

knowledge and | believe the same to be true and correct.

Solemnly affirmed on the day ..\. December 2024.

For and on behalf of Respondent No. 1

(Dr. Sa Bapuso Satpute)

Solemnty affirned neAssistapt, Professor, Dept. of Bitfchem.ist'rv
Shn. Sk ro(l.( N.¢ rnment Medical College and Hospital Miraj

iiiiii

Who is identifiad before me by

sho AV .. S Narme—

‘Nhom | peratinzliv Known

APPT", F.2, BRAHIANPL
IRAJ - 416 #0. MO 34226113740
NOTARY EXP DT, 31 fﬂzﬂ'z:nug

K
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- WIS  Maharashtra Pollution Control Board
v FERTS, HEuY [erzmm #zw

Application for Consent/ Authorisation
Sir,
VWe hereby apply for*

h.m - Elnm“m'mnﬂmdMMMZSMHﬂﬂlmIWEMﬁmlm 1974 as

fm““‘“mmmwmmmzwmmmmmmumwwm 1981, as

1Mmmmummmmmmm 2016 as amended, Hazardous waste (M,& TM)n
mmls.hcmmwmmuwmmmmuwmmmm.

UAN No:

Application submitted on:

MPCB-CONSENT-0000227461 01-12-2024
Industry Information
Industry Type: Category: Scale:
R30 Heaith-care Establishment ( Red S.S.|
as defined in BMW Rules)

Submit to:

SRO - Sangli

Consent to Establish date Consent to Establish Valid Upto

01-01-1970 01-01-1970
Previous Consent No. Previous Consent date Previous Consent Valid Upto
MPCB/PAMS/BMW/KP-9807-12/KP 22-01-2013 28-02-2013

-22/2012

Perticulars of Applicant (Owner/Occupier/Any other Authorised Person)

¥ “rme
e e —————— TS PSS S ARSI IS Y T  ELNETREEEN  TIEEEL

First Name Father / Husband Name Last Name Designation

Dr. PRAKASH DATTATRAY GURAY DEAN

Moblle No  Telephone/Fax Email Aadhar No
9422040331 pvpghsangli@yahoo.in 849738686737
PAN No Address Pin Code

AAXPG4371R VANKATESH-SHRAUSTEE R-BANGLOW MADHAVNAGAR RAD GOLDEN PARK 416410
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2. Health Care Facility (HCF) Information

a) Name of the Health Care Facility _ .

PADMABHUSHAN VASANTDADA PATIL GOVERNMENT
HOSPITAL, SANGU

b) Address for Corrspondance

Pin Code District
416416 Sangli Miraj

Survey/Gut No. Name of premises /Building Road/Street
1411 CIVIL HOSPITAL

Area/Locality
Sangit Chy pvpghsangli@yahoo.in A

¢) Onwership of Facility
State Government
Name of the Department MEDICAL EDUCATION AND DRUG DEPARTMENT

Land Ownership

Self Owned O

d) Month and year of commissioning of the HCF

01/01/1970

e) Area of the Facility / Hospital

i) Total plot area (in square meter) li) Built up area (in square meter) iil) Open Plot Area (5q.Mtr)
122417.40 80937.12 40468.56

f) Enter Latitude and Longitude of site (In degrees)

Latitude (In degrees) Longitude (In degrees)

A —

- O e —— T P e

No
Number of OT 7

h) Does HCF have Laundry facility in premises Yes e

No of Washing Machines Capacity (Kg/Cycle) ;
1 50.00

i) Does HCF have Canteen/Cafeteria facility in premises Yes

Area (Sq.Ft.) Water Consumption/day (CMD) No of Cafeteria
101.17 1.00 1

j) Does HCF have Hostel/Residential quarters in premises Yes

Nos Area (5q.Ft.) Total No. of Rooms / Quarters
2 101171 80

Total No. of Persons / Residential Total Water Consumption (CMD)
160 12.80

|
0 0
g) Does HCF have Operation Theatre

3.BMW Authorization Detalls

a) Type of health treatment system

Medicine
b) Government Notification Details

1 Cdim scan




:
Do you have adequate facility for collection of samples of emissions in the form of port holes, platform, ladder\etc. As per Central Boan
publication “Emission regulations Part-il* ( December, 1985 )

Quantity of ash generated from Boller (Tonnes/ month):
Mode of Disposal of Boller ash

Provision Of Alternate Electric Supply

No

Separate Electricity Meter Provided to Pollution control Devices
m .

Hazardous Waste

CHWSDF Details

Facility Name CHWTDF Membership Number
A CENTER TREATMENT FACILITY PVT LTD SC20242504571

b
i
i
1
[ Hazardous Waste Details _ ; ' - I




Yes , = |
Average Cost (O & M) for ETP/STP b il
6500000 i

Average Cost of APCD Rs/Year |
1000000.00 I

detalls of tree plantation/green beit development within applicant’s premises |
mwgm Plantation Done On Number of Trees Planted

40468 120 220

Whether Environmental Statement submitted |
m i

Environmental Statement submitted Date |
01-01-1970 '

Any other additional Information that the applicants desires to give
Do you have Infection Control Committee Constituted
No

6. Financial Detalls

Is there any Bank Gurantee impose on you during previous Consent/Authorization period. e
No

—_mm- e B

L T - ——— T TEaa—" T T W T W e C— W E

C— —

|
i
!
| / Bank Gurantee Detalls, T Any o,
E::—m:um-n:z-c:m:-m
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25.00

A SR .o rocvmcnrinisc IR,

JLocal Eodles.On Land For
Gardening

==
_' ‘ 10000  ||s800 _'___ ey i
d) Wasle Wasler Treatement :
Have you installed STP or ETP
Yes

Sewage Treatment Plant: Yes :

uent Treatment Plant: Yes
3. Combined Treatment Plant: No

Preliminary: Yes Preliminary Treatement: Bar Screens,Grit Chamber,Oil & Grease Removal

Yes Tertiary Treatement: Sand & Carbon Filter,Chlorination
Yes Advance Treatement: Reverse Osmosis

'tkﬂﬂﬂl

Preliminary: Yes Preliminary Treatement: Bar Screens,Grit Chamber,Oll & Grease Removal

Primary:  Yes Primary Treatement:  Neutralization Tank,Primary Clarifier / Settling

Secondary: Yes Secondary Treatement: Anaerobic Treatment System Activated Sludge Process (ASP).Secondary Clarifier
Tertiary: Yes Tertiary Treatement: Sand & Carbon Filter,Chiorination, UV Treatment

Secondary: Yes Secondary Treatement: Anaercbic Treatment System Activated Sludge Process (ASP),Secondary Clarifier .
Tertiary:
Advance:
}
Advance: Yes Advance Treatement: Reverse Osmosis !

|
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1970 85629 2308435 @ - .

) Diagnostic and Pharma Facilities available in Premises W -
Pathology Lab Yes Average Samples/day 1500
Blood Bank Yes Number of Bags used/Month 400

d) Whether HCE intended to Sale / Handover liquid BMW for R&D purpose
No

"_ wise Bio-Medical Waste Collected ,Treated,Disposed

|| '
'L s ——

\ 1200.00

1200.00

| 2. Glassware L tmeasnd 700.00 _ |
. [ b. Metallic body implants _ T 100.00 |

Do you Have Equipment Installed for Pretreatment of Yellow (g). (h) Category Waste

Whether you have establish a Bar-Code system for Bag or Containers contaning Bio-Medical waste

Yes
Common Facility Membership Details (CTF)

CTF Name Membership Number Issued Date
M/s. Surya Central Treatment Facility, Sangll SC20242504570 31-03-2025

4.Consent Details

-~
a) Sources of Water
I) Surface Water Yes

Name of the water supply Water Consumption Quantity (CMD)
Mun Corporation Miraj Sangli 100

; ii) Ground Water No
| ili) Tanker Water No
b) Water Consumption Details
Raw Water (CMD) Recycle Water (GMD)... . |\ %, ., Total Water Quantity Requirement (CMD)
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